
RA.IASTHAN IIIGH COURT. JODHPUR

ORDER

No. Estt.(RJS)/ 18/ 2O2O Date: 06.03.2020
I

Consequent upon completion of one year training, following 33 RJS officers are

hereby appointed/posted in the Civil Judge Cadre in the Courts mentioned against their
names:-

SN NA}IE OF OFFICER
SARVA

sHRr/KU].t,/ r.ts,/ DR,:

PI.ACE OF POSTING VICE

1 TUSHAR BISHNOI SPL. MM(N.I, ACT CASES) COURI NO.7,
]AIPUR 14ETROPOLITAN, JAIPUR

VACANT

2 VINITA KAUYA sPL. iM (N.t. ACT CASES) COURT NO.4,
BHILWARA

VACAMT

3 MONIKA CHOUDHARY ACI & Ml.'l NO.16, JAIPUR METROPOLTTAN,
IAIPUR

VACANT

CHHAVI SINGHAL SPL.MI4(N.I. ACT CASES) COURT NO. 4,
JODHPUR METROPOUTAN, ]ODHPUR

VACANT

5 SIDDHANT SAXENA AC] & JM, NAGAUR VACANT

6 ANSHIKA DINKER sPL. JFI (N.I. ACT CASES) COURT NO. 3,
BIKANER

VACANT

7 SAKSHI SHARMA C] & JM, DUNGARPUR VACANT

8 RENU KU14ARI GOYAL ACJ & MM NO.5, JODHPUR METROPOLITAN,
JODHPUR

VACANT

9 KARTIK SHARMA sPL. JM(N.r. ACT CASES) COURT NO.7,
UDAIPUR

VACANT

10 R-AJAT GUPTA ACJ & Jl.4 NO.3, Bundl VACANT

11 USHA PRAJAPAT SPL. MM(N.I. ACT CASES) COURT NO. 4,
JAIPUR METROPOLITAN, ]AIPUR

VACANT

t2 l'lANISHA AGARWAL-lI sPL. MM(N.r. ACT CASES) COURI NO. 14,
IAIPUR METROPOLITAN, JAIPUR

VACANT

13 ISHA SANGHI sPL. MM(N.I. ACT CASES) COURr NO. 8,
IODHPUR METROPOUTAN, JODHPUR

VACANT

14 JITENDRA DUKIYA sPL. JM(N.r.ACT CASES) COURT NO.3, KOTA VACANT

15 PREM VYAS AC] &'TM NO.22, JAIPUR METROPOLIAN,
]AIPUR

VACANT

16 NAYDEEP SINGH sPL. MM(N.L ACT CASES) COURT NO.g,
JAIPI]R METROPOLITAN, JAIPUR

VACANT

77 SABA PARVEEN
KAGHZI

sPL. MM(N.I. ACT CASES) COURT NO. 11,
JAIPUR METROPOLITAN, IAIPUR

VACANT

l8 HIMANSHU KUMAWAT sPL. MM(N.t. ACT CASES) COURT NO.9,
JODHPUR METROPOUTAN, JODHPUR

VACANT

19 VIJAY TAK ACI & MFr NO.19, IAIPUR i4ETROPOUTAN,
JAIPUR

VACANT

20 14ADHVI GOSWAMI sPL. rM(N.r. ACT CASES) COURr NO. 6,
UDAIPUR

VACANT

2l SANGEETA sPL. MM(N.I. ACT CASES) COURT NO. 12,
JA]PUR METROPOUIAN, JAIPUR

VACANT

NITU CHOUDHARY AcJ & JM NO.s (SOUTH). KOTA VACANT

23 SOUBHAGYA SINGH
CHARAN

sPL. MM(N,I. ACT CASES) COURT NO. 18,
JAIPUR METROPOLITAN, JAIPUR

VACANT
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24 KAVITA MEENA sPL. MM(N.t. ACT CASES) COURT NO.10,
]ODHPUR MfiROPOLMAN, ]ODHPUR

25 VINAY DABI sPL. M|Y(N.I. ACT CTSES)COURT NO. 20,
JAIPUR METROPOUTAN, JAIPUR

VACANT

26 SURESH KUMAR-III ACl &JM NO,1, ]AIPUR DISTRICT VACANT

VARSHA AMERA CJ & JM NO.1, ALWAR VACANT

24. KAUSHAL VERMA ACJ & lM NO.4 (NORTH), KOTA VACANT

29 NIKHIL GOYAL ACJ & J14, SURATGARH (GANGANAGAR) VACANT

30 DILIP KUMAR MEENA AcJ & JM, CF(OMU (JAIPUR DISTRICT) VACTNT

31 MOHAN LAL MEENA sPL. MM(N.I. ACT CASES) COURT NO. 1,
JODHPUR METROPOUTAN, ]ODHPUR

VACANT

32. ASHISH BAINDARA ACJ &JM NO.2, BARMER VACANT

33 SHIVANI cJ & lM, soJAT (PALI) VACANT

II
Consequent upon completion of one year training of Ms, Pinky Meena, RS is

hereby kept under awaiting posting orders at RaJasthan State Judicial Academy,

Jodhpur tlll further orders,

BY ORDER

4^-
REGISTRAR (ADMN,)

No.Estt.B2(v) 1/2O2O I LO43 Date : O5.O3,2O2O

Copy forwarded to the followlng for hfolmatlon and necessary action:-
1. .The Registrar-Cum-Principal Secretary to Hon'ble the Chief lustice, Rajasthan Hlgh Court,

lodhpur/ Bench, Jaipur.
2. The Secretary to the Law i,linister, Governm€nt of Ralasthan. lalpur.
3. P.S. to All Hon'ble Judges at Jodhpur.
4. The Princlpal Secretary to the Govemment, Law Department-Cum-Legal Remembrance,

Ralasthan, Jalpur.
5. The Secretary to the Government of Raj, Department of General Admlnistratlon (Gr.2). Jaipur.
5. The Secretary, Lokayukta, sachivalaya, Jarpur,
7. The Accountant General, Rajasthan, Jaipur.
8. The Registrar General/Registrar(Vi9.)/(Admn.)/(Rules)/(Class.)/(Exam.)/OSD(F&t)/(Judicral)

Rajasthan High Court, Jodhpur and Registrar hq, At Delhi.
9. The Registrar (Admn.), Rajasthan High Court Bench, laipur with the request to distribute the

copies of this order to all the Hon'ble Judges sitting at Jalpur through P.S., Member Secretary,
Rajasthan State Legal Services Authority and all the ludiclal Officers posted in the Registry at
Jaipur Bench, laipur.

10.AllJt. Regisrrars/ Deputy Registrars, RaJasthan High Court, Jodhpur/ Bench, Jaipur.
ll,Concemed District & Sessions Judges with the request to serve/circulate the copy of thls order

to the concerned Courts^reasury Omcers as per direction lssued vide this office letter No
17022 dated 08.10.2015,

12.The Dlrector, Rajasthan State Judicial Academy, Joclhpur wrth the request to serve/crrculate
the copy of this order to the concerned RJS Trainee offrcers.

13.A.O.1., Classification Section (Website), Rajasthan High Cotrrt, lodhpur/Bench,laipur.

t{otei
Above officeG will be entitl€d for jo ning time

conf ./Accounts/General/store
Sub.Court/Statistics/Computer Cell

RIS Leave/lr.Actt./Building Cell

q{;"-
REGISTRAR (ADMN.)


